
i.,enrra.!. MominxsT.raT:!ve i nounal

Principal Bench

OA—v05/ 200.1

New Delhi this the 24th day ot March,, 2004

Hon'ble Shri V..K„ Majotra,, Vice-Chairman (A)
Hon'ble Shri Bharat Bhushan,j Member (J)

1„ Mahesh K.i.imar Bhardwa.j,,
S/o Shri J„P,. Santoshiy
Wireman i.n the Ofti.ce ot
I ROOT „ Shi va,j i B r i dge,
Flehi.nd ShanKar MarKet,,,

New Delhi,.

2,. Shri Bhanwar Singh.,
S/o Shri Rati Ram,,
W :i. rernan i n t, he 011 i ce ot
IRCOT„ Shivaji Bridge,,
Behind ShanKar Market,,
New Delhi,,

3„ Shri Ra.mesh Chander,,
S/o Shri Hi.^kum Chand„
Wi reman in the. Ottice ot
IRCOT.j Shivaji Bridge„
Behind. ShanKar Market,,
New De1h i„

4,. Shri Fateh Singh,,
S/o Shri Ra.thu Singh,,
Wireman in the Ottice ot
T root, Shivaji Br i dge„
Behi.nd. ShanKar MarKet„
New Delhi. ,,

X)

-Applicants

(By Advocates Shri G„D„ Briandari;

l.ini.on ot .i.ndia,, throngh,,

,) ^ The General Manager,

Northern Railwayu
Baroda House,,

New De.lhi,,

7  The Di.visional Railway Manager,,
Northern Rai..Lway,,
State Fntry Road,
New Delhi,,

The Ohiet Project Admini.strator,,
Indian Railways Central Organisation
tor Telecom,, Shivaji. Bridge,,
Behind ShanKar MarKet„

D0.I.hi-



-t.

4.. The Qenera.). Manager^
!^ai j.way Electrit icat j on
Northern Railway„
A.l.lahaba.o,,

(By Advocate: None) "Respondents

&RGER_COraJJ_

_S h r L_V i^K^_Maj_o tr a a,_V ha .iLCffi.an_CAi

Learned counsel for applicants seeks and is

allowed to withdraw this OA,,

V

Bf irat Bhi.jshanj
Member f.ii

cc „

(V'„K.„ Majotra) ^ « 3 . 9
ice-Chai rman (A,)


